
THE GAU HATI HIGH OURT ATGUWAHATI
(HIGH COURT OF ASSAM, NAGAIAND, MIZORAM AND ARUNACHAL PRADESH)

No. Hc.VII-s8/zootl lt fl I tA
From Smti. Jayashree Bora

loint Registrar (Vigilance),
Gauhati High Court,
Guwahati.

To, Shri Dipak Thakuria,
District & Sessions Judge,
Barpeta. il

L December, 2024

Sub:- Casual leave and Restricted Holiday.

Your letter No. DJB/3246 (E) dtd. 27.1L.2O24

Sir

With reference to the above, I am directed to inform you that your prayer for
Restricte{ Horiday on ro.r2.2024 and 3 (three) days casuar reave on 1L.r2.2024,
12.12.2024 and 13.12.2024, atong with station reave permission from the evening
ot 09,12,2024 tifl the mornin g of 14.12.2024, has been granted. The next senior most
ludicial officer avairabre at the station wourd remain in charge of your Court and office during
your absence.

Yours faithfully,

e4/_
]T. REGI STRARruIGII.ANcE)

Dated Guwahati the

Ref:-

ffiTi",-"' 
Hc'wr-s8/2ootl I ) s?z/A, dated, 6 €- \L- z4

The Project Manager, Gauhatj High Court.

NCE)JT, REGIST RAR (VIGILA

w*-


